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BRDER

Heard ld,counsel for the parties, It has been alleged .
by the ld,counsel for the applicants that the respondents have
issued a circular dat.ed 15.7/.}1999 for selsction dﬁ& filling up
~of' vacén cies of Supervisor (P.Way) in the scale R,4500-7000/~
against 25% LbCE quata in engineeringl dépa:tment. The applicants
ha@challmgad theAvalidit,y of the earlier circular dated

| 10.5.1999 for selgction to the éaid pOS‘t. The applicants state
that in the circular dated 15,7.1999s the last datg of submigsion
of application in Sr.OPQ®s office is 31.3.1999 and that no
applications yould be accepted after the target date. The
applicants pray for leave to apply for the said post.
2. In view of the abover libegrty is given to the appllcants
to apply for the post in guestion within 31.8.1999 and if the

applicants apply for the posts the department will alloy them
to appear im the test subject to the dacision of the 0,A,

3 M A, stands digposed of. No order is made as to costs,
(G.S. Mingi) ' (D.Purkayastha)
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